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The 19™ April 2023
Notification Order (Capital)
No.- A/Misc.-(53)-05/2023/4656—To implement the provisions of section 12A of “The
Weapons of Mass Destruction and their Delivery Systems (Prohibition of Unlawful
Activities) Act, 2005 and in light of para-II(1)(1.3) of the order dt. 30.01.2023 issued
by Department of Revenue, Ministry of Finance, Government of India, the Additional Chief
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Secretary, Home Department, Bihar, Patna is nominated as the Nodal Officer for the
aforesaid purpose.
2. This will came in force from the date of notification.
By the order of the Governor of Bihar,
K. Suhita Anupam,
Special Secretary,
to the Govt. of Bihar, Patna.
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